POST OFFER PUBLIC ANNOUNCEMENT FOR THE ATTENTION OF EQUITY SHAREHOLDERS OF
/~) | KAVVERI TELECOM PRODUCTS LIMITED (KTPL 4 ‘Target Company

KAVYERI Registered Office: Plot No. 31-36, Ist main, 2nd Stage, Arakere Mico Layout, Banerghatta Road, Bengaluru - 560076.
Tel: +91 80 41215999-61, 41215963, Fax: +91 80 41215966

This Post Offer Public Announcement (“Announcement”) is being issued by Anand Rathi Advisors Limited (“Manager to the Offer”) on behalf of
Mr. C. Shivakumar Reddy (Mr. Chennareddy Shivakumar Reddy), Mrs. R. H. Kasturi (Mrs. Rajupeta Hanumanthareddy Kasturi) and Ms. C. Uma
Reddy (Ms. Chennareddy Uma Reddy) (hereinafter referred to as the “the Acquirers”) and should be read in conjunction with the Public
Announcement (“PA") dated February 07, 2011, Corrigendum to PA dated April 29, 2011 and Letter of Offer (‘LOF”) dated April 29, 2011 in
compliance with Regulation 10 and other applicable Regulations of the Securities and Exchange Board of India (Substantial Acquisition of
Shares and Takeovers) Regulation, 1997 and subsequent amendments thereto (hereinafter referred to as (“SEBI (SAST) Regulations”) to
acquire upto 28,13,796 fully paid up Equity Shares of Rs. 10/- each of KTPL representing 20 % of the Equity Voting Share Capital at a Price of
Rs. 116.47/- per Equity Share.

The terms used but not defined in this Announcement shall have the same meaning assigned to them as in the PAand LOF.

The details required to be notified under the SEBI (SAST) Regulations following completion of the offer are as under:

1. Name of the Target Company: Kavveri Telecom Products Limited
2. Name ofthe Acquirers: Mr. C. Shivakumar Reddy, Mrs. R. H. Kasturiand Ms. C. Uma Reddy
3. Name of the Manager to the Offer : Anand Rathi Advisors Limited
4. Name of the Registrartothe Offer : Integrated Enterprises (India) Limited
5. Offer Details:
a) Date of Opening of the Offer : Friday, May 06,2011
b) Date of Closing of the Offer  : Wednesday, May 25, 2011
6. Details of the Acquisition:-

Proposed in the

SI.No. Particulars Offer Document Actual
1. | Offer price Rs. 116.47/- Rs. 116.47/-
2. | Share holding of the Acquirers and (No. & %) before Preferential 14,69.968 & 14.60 % 14,69.968 & 14.60 %
Allotment/PA
3. | Shares acquired by way of Preferential Allotment (No. & %)* 40,00,000 & 28.43 % | 40,00,000 & 28.43 %
4. | Shares acquired in the open offer (No. & %) 28,13,796 & 20% 605 & 0.0043 %
5. | Size of the open offer ( No. of shares multiplied by offer price per share) Rs. 32,77,22,820.12 - Rs. 70,464.35/-
6. | Shares acquired after P.A but before 7 working days prior to closure date,
if any (No. & %)
6.1 Price of the shares acquired NIL NIL
6.2 No of shares acquired
7. | Post offer share holding of the Acquirers (No. & %) 82,83,764 &58.88 % | 54,70,573 & 38.88 %

. ) Pre Offer | Post Offer | Pre Offer% | Post Offer%
8. | Pre & Post offer share holding of Public (No. & %)

85,99,012 & | 57,85,216 & | 85,99,012 &{85,98,407 &
61.12% 41.12% 61.12%|  61.12%

* Based on Post-Preferential Capital of Target Company i.e. 1,40,68,980 equity shares

7. Status of the Escrow Account, whether released or not: The balance amount lying in the Escrow Account is yet to be released to the
Acquirers.

8. Paymentofinterest, if any, to the shareholders along with the details thereof: Not Applicable

9. Status of Investor Complaints: NIL

This Post Offer Public Announcement would also be available on SEBI's website www.sebi.gov.in

The Acquirers accept full responsibility for the information contained in this Post Offer Public Announcement and also for the obligations of the

Acquirers as laid down in SEBI (SAST) Regulations.

ANANDRATHI

Issued by Manager to Offer on behalf of the Acquirers

Anand Rathi Advisors Limited
11th Floor, Times Tower, Kamala City, Senapati Bapat Marg, Lower Parel, Mumbai — 400013
Tel: +91 22 4047 7000 Fax: +91 22 4047 7070
Email: ktpl.openoffer@rathi.com
SEBI Registration No.: MB/INM000010478
Contact Person: Mr. Jitendra Verma
Place: Bengaluru Day & Date: Monday, May 30, 2011




